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SHRI N. K  SOMAN I : Is the Gov-
ernment aware of the statement made 
by Dr S Bhagavantam that at tbe pre-
sent rate of development of the electro-
nics industry, the gap between our re-
quirements and the production faciUties 
would be of the tremendous order of 
Rs 1,400 crores n ithe next ten years, 
which nil) not only jeopardise our de-
fence needs, bu' would also serve very 
ill the other requirements of our coun-
try ’

SHRI I N M1SRA ■ No, Sir, that 
is not the position. According to our 
present programme, if we are able to 
follow it up, by 1971 we will be self- 
sufficient so far as defence requirements 
are concerned, and so far a» our other 
requirements are concerned, we should 
be self-sufficient by 1975

A M r\im s  to  Jawa vs  a nd  O f f ic e r s  iv  
Forward  Aki -a s

' 127 SHRI RANDHIR SINGH ' 
Will the Minister of DEFENCE be 
pleased to state :

(a) whether Government propose to 
extend certain incentives and ameni-
ties to the Jawans and officers of the 
Indian Armed Forces serv ng in the for-
ward areas on high altitudes or in hard 
conditions in the matter of better food 
and clothing, double leave facilities, n -  
creat on and transport facilities;

(b) if so, from wbat date; aad
(c) if not, the reasons therefor T
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THE MINISTER OP DEFENCE SHRI SWARAN S IN G H : I would
(SHRI SWARAN SINGH) : (a) welcome greatly die grant of all the
Orders already exist for issue of extra facilities that tbe hon. Member ha* a n -
ration* and extra clothing tor Defence tiooecL Some of tbara can be wader-
Services Personnel serving in the for- taken by non-official organisations like
ward areas on high altitude or in un- Aid to families of Soldiers who are ser-
congenial conditions. As regards leave \ing. About the educational facilities,
o f perron' employed in the forward the State Governments have extended
areas, it commences and Germinates educational facilities to the children of
from or at the transit camp and not those jawans who are serving in the
from thetr duty stations. These camps armed forces. I would appeal to  tbe
are normally at the rail-heads There is hon. Members and this House to per-
no proposal to grant any further leave suade the State Governments to give
concessions. Per capita amenity grants more amenities.
and entertainment parties for the re-
creation of the troops in the forward 
aseas are already available but the ques- 
'tion of increasing them is under exami-
nation. Under the existing orders re-
garding field service concessions, offi-
cers and jawans serving in forward areas 
a te  entitled to free conveyance of their 
families and baggage from the previous 
duty station to  a selected place of resi-
dence in India, or to retention of marri-
ed accommodation by their families at 
tb e  previous duty station. No further 
proposal in this connection is under 
consideration.

(b) I t is not possible to indicate any 
firm date m the case of the proposals 
under consideration referred to above

(c) Does not arise.
s w t t  *  srsrtfr

3TFTT aftr 3RT5T 5TT % »TT̂ T rTT
«far?r t  jtt *fr «tft ?rr *nnrR spt sra % 
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5JT JJT* 3fpft t  eft
arpft aftreft *tft afrr ^s t̂ vt arrft
|  I <ft =PTT fafoRT »n|PT W * 3TPPft 
*n*Rr Jf? f e  w r  3^1% ^ i,
nr wmt «rt, ^  «r frsteprt <TF=ft«T 
% * j * r ,  jt, pi-dr*i*i
♦SfafafN  % »rm% 13T tr s ro  $  *rrq

sntwr ft ajnpfr fnrnrr ft
arnpft, i^ft ^  er^fhr « r*rc  k;
| 7 jrfsfr m  w t  7

MR. SPEAKER : The main question 
was that, but anyway, you might answer 
it.

e f tT ir fh rR n : S rrrp n T sm srtT ft 
f t  srt  v t  3frr 3TB»rtt v t
3ft roift f*n=r7ft fr, 3* % w tt  ■sft 

3W r* l^  & 3*T ^  W T  HtTRRf 
3ftr aft l*ncfl fr <3̂  14^
’W'WT? ^  5?»t ?PRtar fr vfffv
VTTnft «Ft aft tffT 'f'TWr? ftM-ft $ 
fc^ft n  ^  firrr^t ¥t
*? 5T2ft€t fr, ?ft ?Mrr *  aft 1 S- 1 S
sftx 20-20 Kanrvt ^ rsft 
>rNf *ft so s-«mT *ft
srT’f t  arM g^?ft q r  ’W te r f t

W T  cnw ifii W?T 
aih; Tsp=r ^  aft a tm
f T ^ f ta r |7
MR. SPEAKER . Is there any pro-

posal like that ?
SHRI SWARAN SINGH . There is 

no such proposal to double their sala-
ries and all that.

SHRI GIRRAJ SARAN SINGH : 
May I enquire from the Minister w ho  
ther h« has any proposal to shorten the 
length of time that there is for various 
units to spend in the forward areas and 
see that the rotation would be a hit 
faster than it is now ?

SHRI SWARAN SINGH . It is a 
suggestion for action and 1 will pass 
it on to those who are in charge of this 
question

»j°sno arfrrr jfoft
^ R T  MTjWJ

f a  <b t t o  t*forr* ?  fr snnre Sir
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h t  an% ̂  fanwr «nff arrft t  ^  
* t a f t r $  firn ffffv t 

«nrft?*r *ft«rr*f ter f t  »rf |  
afrt f ro  fcM  > i^fe 3ttb *f*ur 

'ST’f i  <jfwr $  arqarft # |  i
w r »wWe arrsvfrTr
t t  * m r $  - i f i r ^  ?*t  %

flN Y  TT I  f r  fin fiW T , 3TP»Rt 

jf tr  a ra n t t  fatf *tflT T’t n m  fPTT 
ft; ^  t*T % jp»r flFT if 5T =Tff ?TT 
rnp ar^ r t i t  stpt 7

SHRI SWARAN SINGH They 
arc entitled to annual leave for two 
months in a year even in the forward 
.ureas 1 would like to know from the 
hon Member if he has got any in-
formation to the contrary be might 
pavs it on to me Without specifica-
tion I cannot look into this

3TWTST >»£teJT JTT 
«TSn*T TT jpTFT JTjft g 3JT I ^  f r ? V  

3iro Tferr T t*rf f  i ?
trfTTff T  ftftR: T*

MR SI'F-AKhR You paw it i>n 
He is p-epared to  accept it

SHRI NAMBIAR May 1 know 
whether the Government are considering 
the question of granting pension to the 
bereaved families of those other ranks 
working m forward areas who might 
have been killed not by direct combat 
duties but m the process ot performing 
their day-todav duties 9

SHRI SWARAN SINGH This 
question of extending some enhanced 
pensionary benefits to various categories 
■s a separate question altogether It does 
not arise out of this

SHRI RANCA May 1 know whe 
ther service in forward areas is being 
treated as a punishment for those peo-
ple just as it happens in civil jobs that 
when some people are not supposed to 
he satisfactory in their behaviour o r who 
are inconvenient they are posted to 
punishment posts ’  Why is il that when 
L80LSS|67—Z A

the suggestion was made by Mr. Randhir 
Smgh and another Congress member that 
additional allowances should be given to 
these people serving in forward areas, 
Government are not prepared to  give 
any proper consideration to  it 7 The 
minister simply says, it »  not under 
consideration That is not the way to 
insp re or enthuse these people

SHRI SWARAN SINGH Being 
posted to the forward areas is not a mat-
ter of punishment, but it is a matter of 
great honour for all of them who are 
there to defend the country I  would like 
all sections of the House to view it in 
that form and not to have this sort of 
ipproach to this quest on

SHRI RANGA It is for the Defence 
Minister to realise that

SHRI SWARAN SINGH I realise 
that and 1 will be happy if hon member!, 
opposite also realise it in the same spirit. 
I am fully m agreement with the sugges-
tion that those who are serving in for-
ward areas whether jawans or officers, 
require our special attention It is for 
this reason that extra clothing, extra 
ration and other facilities are extended 
to them But the question that was put 
to me was whe her there was any pro-
posal to  double their salaries and allow-
ances Because there is none I had to 
say that there is no such proposal AH 
this depends on the overall resources 
also which arc available to the country 
It is a very happy thing that our soldiers, 
officers and men of the armed forces 
ire motivated by a patriotic feeling and 
it is our duty to look after their require-
ments And we are doing our best 
within our resources

SHRI D I  SHARMA May I 
know how the minister is going to bridge 
the wide gap that exists between the 
tood clothing etc given to the offiocn 
and those given to the jawans7 I have 
been receiving so many letters from the 
jawans serving in forward areas saying 
that some of the items of food and cloth-
ing wh ch are given to the officers are 
denied to them

SHRI SWARAN SINGH I will 
suggest to the hon member, if he has 
no objection to pass or  those letters to 
me
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SHRI D. C. SHARMA : 1 will not 
paat.on those letters, because you will 
ponlsh then  and victimise them.

SHRI BAL RAJ M ADHOK: I t *
minister said that facilities for education 
of the children of the soldiers serving 
in forward areas should be given by the 
State Governments. Is it not a fact that 
tbe Central Government gives some al-
lowance U> the soldiers in forward areas 
for the. education of their children ? It 
does not serve any purpose. Why not 
this Government itself take the respon-
sibility of asking the State Governments 
to provide facilities or open special 
Mchools where the children of these sol-
diers can get education without any 
difficulty ?

SHRI SWARAN SINGH : I do not 
think it is necessary to open special 
schools becausc most of the children of 
these serving soldiers would be scatter-
ed in different parts of the country. 
What would be more practical would 
he to give them concessions in the form 
of fees or give them scholarships. 1 
know it as a matter of fact that several 
State Governments have already grant-
ed these concessions. They have grant-
ed fee concessions and also some scho-
larships. We arc all the time persuad-
ing the State Governments to extend 
more and more of these concessions.

WRITTEN ANSWERS TO 
QUESTIONS

$hNhncf v t
* 125. f w f i l  fir*  : w r  TWI

*rqrr :

( ^ )  WT * r< nr * t

n iftan fam  $  ?r^jfnr 9 , ?iw- 
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(*l) STRnftRT t w h t  ftrrc 

IT  34WI 414<|l; sftr
( * )  «rforcT*>r s t a r  w r  $  ?

g fiim r «imwu «F t t w  (*>
me S w )  : ( ? )  I

( « )  $  (T).HWT5^f3S?IT I

R e t u r n  ok  N agas  f r o m  C h in a  •

*128. SHRI CHENQALRAYA NAI- 
DU : Will the Minister of EXTERNAL 
AFFAIRS be pleased to  s ta te :

(a) whether it is a fact that ISO 
Nagas who had gone to China during 
April, 1967 returned to India in Octo-
ber. (967 after getting training along 
with arms and ammunition;

(b) if so. whether they have been 
capturcd by the Indian Security Forces; 
and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN 
TH E MINISTRY OF EXTERNAL 
AFFAIRS (SHRI B. R. BHAGAT): (a) 
According to information available with 
the Government of India, three groups 
of underground Nagas entered China 
via  Burma during the period Novem-
ber, 1956 to April. 1967. Some of 
them have since returned. No precise 
information about the quantum of arms 
ammunition or other assistance receiv-
ed by them is available.

(b) and (c). Constant vigilance is 
being maintained to prevent clandestine 
movement of the underground across 
our borders. Due to the difficult terrain 
and the vastness of the area some under-
ground Nagas, who normally move in 
small numbers, do manage to sneak in 
and out of India.

T a l k s  w it h  Pa k is t a n

'130 . SHRI HEM BARUA :
SHRI BIBHUT1 MISHRA : 
SHRI S. C. SAMANTA :

Will tbe Minister of EXTERNAL 
AFFAIRS be pleased to  state :

(a) whether it is a fact that Govern-
ment propose to bold talks with Pakis-
tan over certain mutual problems;

(b) if so, the subjects on which talks 
arc proposed and Pakistan’s response to 
tbe proposed talks; and

(c) whether any date and venue have 
been fixed for the talk* 7




